
r Central Administrative Tribunal
principal Bsnch, New Dielhi*

OA-42^99

l^ey Delhi this the 13th day of Duly, 2000*

Hon« ble Dr. A. Uedavalli, PlBrober(3)

Prero Lai,
Daftari,
K-15B, Kali Bari Warg,
(^jew Oelhi-1. •••• Applicant

(Present : None even on second c all)
ye rsu s

1, Union of India through
the Secretary,
n/o Urban Development,
Nirman Shavany
Neu Delhi.

2, The Director,
Directorate of Estate,
R/o Urban Development,
Nirroan Bhauan,
Neu Delhi.

3, The Estate Officer,
Directorate of Estate,
P\/o Urban Development,
Nirman Bhavan,
Neu Delhi. ••.. Respondents

4 through 3h. S.W. Arif, Advocate)

ORDER (ORAL)
Hon*ble Dr. A. Uedavalli, Rember(D)

None appeared on behalf of the applicant today

even on second call. It is seen that none uas present

on his behalf even on an earlier occasion, namely,

12.07.2000. In the circumstances, the O.A. is dismissed

for default and non—prosecution.

(Dr. A. Uedavalli)
'  Rembsr(3)
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